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gional languages as medium of ins­
truction in higher education. How­
ever, the lack of adequate number of 
standard books in regional languages 
is a handicap in this respect, in 
1968, various schemes were ini­
tiated by the Government to 
prepare and publish as well as 
encourage production of standard 
books original as well as translation 
at university level in regional langu­
ages. About 4800 books have already 
been produced under the Scheme for 
production of university level books 
through Granth Akademies, Textbooks 
Boards. These are in adition to books 
produced under other schemes such 
as Bureau for promotion of Urdu, pro­
duction of books through Commission 
for Scientific and Technical Termino­
logy, N.B.T. schemes of subsidy, 
U. G. C. fellowship schemes etc.
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Kendriya Vidyalayas

3981. SHRI VASANT SATHE: Will 
the Minister of EDUCATION, SO­
C IAL WELFARE AND CULTURE 

be pleased to state:

(a) State-wise distribution o f Ken­
driya Vidyalayas as in the beginning 
o f  the current year and estimated 
number of Central Government em­
ployees in the States;

(b) whether Government have re­
ceived representations for establish­
ment of Kendriya Vidyalayag and 
strengthening of existing ones and 
details of such proposals received 
during the last 18 months and plan 
and allocation of funds for expansion 
of Kendriya Vidyalayas in relatively 
backward areas with less educational 
facilities;

(c ) whether Government are con­
sidering restructuring of Kendriya 
Vidyalayas in the light of represen­
tations made;

(d ) whether teachers and officials 
o f the Organisation who have sought 
redressal of their grievances through 
Members of Parliament are being 
haras3ed and their service records 
spoiled;

(e ) If  so, list of such cases during 
the last 18 months and case-wise 
action taken; and

( f )  policy of Government regarding 
redressai of grievances through Mem­
bers o i Parliament?

THE MINISTER OF STATE IN  
THE MINISTRY OF EDUCATION, 
SOCIAL WELFARE AND CUL­
TURE (SHRIMATI RENUKA DEVI 
BAR A K A TA K I): (a) There were 242 
Kendriya Vidyalayas at the beginn­
ing of the current year. State-wise 
distribution of the Kendriya Vidya­
layas is given in Statement I laid on 
the Table of the House. [Placed i »  
Library. See No. LT-3098/78] State- 
wise distribution of Cenrtal Govern** 
ment employees is not available.

(b ) and (c). During the last 18 
months, the Kendriya Vidyalayas 
Sangathan received 88 proposals/re­
quests from various departments of 
Central and State Governments and 
representatives/associations of the 
Central Government employees for 
establishment of Kendriya Vidyala­

yas at civil/defence stations and 40 
proposals from various Public Sec­
tor Undertakings. The details of Ken­
driya Vidyalayas strengthened dur­
ing the last 18 months are given in 
Statement JI laid on the Table o f the
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House. [Placed in Library. See No. 
LT—3098/178].

The Government does not have any 
plan proposals or allocation of funds 
for expansion of Kendriya Vidya- 
layas in relatively backward areas 
with less educational facilities for 
the scheme of Kendriya Vidyalayas 
is meant for the children o f transfer­
able Central Government employees 
whose education is disrupted due to 
frequent transfers of their parents 
from one linguistic region to another.

(d) No. Sir.

(e) Does not arise.

(f) The work and conduct of em­
ployees of the Kendriya Vidyalayas 
Sangathan is regulated within the

frame-work of well-defined service con­
ditions and the code of conduct pres­
cribed for them. The representations 
and appeals received through the 
prescribed channels for the redressa) 
of grievances are dealt with on merit 
in accordance with the rules of the 
Sangathan.

Closure of Rao Tula Ram College, 
Delhi

3983. DR. BIJOY MONDAL;

SHRI MUKHTIAR SINGH 
MALIK:

SHRI G. M. BANATW ALLA:

Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state:

(a) whether Government have seen 
the press reports in the Indian Ex­
press dated the 30th November, 1978 
wherein it has been stated that Rao 
Tula Ram College, New Delhi has 
been closed;

(b) whether it is also a fact that 
isalaries to the Teachers of this col­
lege have not been paid for the last 
six months and if so, what are the 
reasons therefor; and
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(c) What steps have been taken by 
Government to meet the situation?

THE MINISTER OF EDUCATION 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): (a) Yes, Sir.

<b) According t0 the information 
furnished by the University of Delhi, 
the teachers have not been paid their 
salaries since July, 1978 because of 

non-payment of the management’s 
share of the deficit on the approved 
expenditure, which has accumulated 
over the years.

(c ) The College has since been re­
opened by the, management on 4lh 
December, 1978 and the University 
has been assured that the teachers will 
be paid their salaries regularly.




